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mand for the upgrading of certain
existing halt stations and other sta-
tions of Kangra valley railway to ful-
fledged stations or category ‘B’ sta-
tions and also for opening a new halt
staion at Tripal and Rajpur Palampur
agricultural university in 1981-82;

(b) if so, the actio taken by Gov-
ernment i thig regard; and

(c) the target date therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND

IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) to (¢). North

ern Railway Adminstration has rece-
ived proposals for opening of halt
stations at Tripal and Rajpur, con-
version of Barial Himachal, IMegh-
raj Pura, Chamunda Marg and Lunsu
halt stations into flag stations and up-
gradation of Nandpur Bhatauli stat-
ion into a Crossing station. The pro-
posals for opening of halt stations at
Tripal and Rajpur, conversion of Bar-
ial Himachal and Meghraj Pura iato
flag stations and upgradation of Nan-
dpur Bhatauli station into a crossing
station have been examineg and not
found justified. The proposal for
conversion of Chamunda Marg ana
Lunsu halts into flag stations is being
examined by Northern Railway.

Basic Grant for Equipment to Uni-
vertsities by University Grantg Com-
mission

4617. SHRI A, C. DAS: Will the
Minister of EDUCATION AND SOC-
IAL WELFARE be pleased to stiate:

(a) the total amount sanctioned by
University Grants Commission {0 var-
ious Universitieg as basic grant for
equipment under the Sixth Plan;

(b) whether his Ministry has a oro-
posal to send guidelines to the Uni-

versity Grants Commission to sanc-

tion additional amount to the Univer-

sities situated in backwarq State; and
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(c) the steps proposed to be taken -
to supply the equipment required by
the Universities situated in the tribal
and hilly areas?

THE MINISTER OF STATE THE
MINISTRIES OF EDUCATION AND
SOCIAL WELFARE (SHRIMATI-
SHEILA KAUL): (a) The University
Grants Commission has allocated a
total grant of Rs, 296.50 lakhg as basic
grants to 77 universities. These
grants are intended for purchase of
equipment urgently required in the
Science Departments of these univer-
sities pending assessment of the over-
all requirements includig equipments,
during the Sixth Plan,

—

(b) No, Sir. However, to the ex-
tent resources permit, the Commis-
sion has agreed to give special aiten-
tion tp the development of those
Universities which are yet to reach a
critical stage of growth.

(c) The items of equipment re-
quired by various Universities have to
be determined and purchased by the
universities themselves. There is no
proposal under consideration to pro-
cure and supply such equipment to
the Universities by any Central
agency.

Combined Inter-Departmenta] Senio-
rity of Class I Officers

DANDA-
RAIL-

4618, PROF. MADHU
VATE: Will the Minister of
WAYS be pleased to state:

(a) is it a fact that combined inter-
departmental seniority list of Class I
officers of railways is kept secret from
the officers; and

(b) if so, what is the reason of this
secrecy and by what date the Minis-
try propose to publicly notify the list
so that the officers who are to sccure
justice are not frustrated?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALI-
KARJUN): a) and (b). While de-
partment-wise seniority list of Class I
officers in various grades including
Level.l is duly notified, the combined
list of senior Level-I Heads of De-
partments belonging to different Rail-
way Services drawn up from time to
time, for the purpose of appointment
to higher grade posts of General
Managers, Chief Administrative Offi-
cers (Railways) etc. has ever been
notifieq from the very beginning in
administrative interest. There is 20
proposal to alter the extent policy.
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Chairman of Railway Service Comm-
_issions

4620, SHRI SANAT KUMAR MAN-
DAL: Will the Minister of RAIL-
WAYS pleased to refer to the reply
given to Unstarréd Question No. 10177
on 7th May, 1981 regarding transfer
of Chairman of Railway  Service
Commissions and state:

~ (a) the names of the Chairman of
the Railway Service Commissions re-
ferred to in the Annexure to the re-
ply given to Unstarred Question Io.
7123 dated 9th April, 1981 which were
recommended by the State Govern-
ments; and





